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Traffic Police in watching and moni-
toring the trafic flow at certain
important inter-sections,

(d) The steps taken to ensure safe
driving in Delhi include construetion
of flyovers, widening of roads, deploy-
ment of traffic staff at more regulation
points finter-sections, strengthening ot

trol duty even during non-peak

urs, radar checking of over-speed-
ing, removal of road encroachments
and improperly parked vehicles, pres-
cription of speed limits for various
types of vehicles for different areas
and implementation of Road Safety
Education programme for road users.

twd e WY WS woen

3900. %! ®IT TW w

1
1
i
F |
i
E
k]
3

ae

I,
i:ii*aii
FEEE P
ot P
1713111

%
4
i
3

a3
g1
13

g

q

2
ey
i3

*
£
H

$2*3

sggi
223

R

Written Answers 94

§ o w1 goer 7 oA fewe
aE Frder ¥ 3 o ofe gt @
geawdr s wr § oY ofe oY, o
@ W% wr owrow § 7

W wrATHI A EEGT wTd W
# Iwat (st wfewen(x) : (W)
ot (w). wrer, 1981 § WH A%
AT WA 9 WrrAfa ey ow@
st wRTed[av friwel ¥ d@en,
foa® qre ot Wt wa wrde §, A
& wir §—

wararafa fsg 1 WA s
SRTTY

ari
23-9-81
11-1-1982
7-6-1983
8-6-10832
29-7-19832

- - -

cqraTfer fed X gufrdew e

arowr '
31-5-1982 2
2-6-1982 1
10~6~-1982 1
11-8~1982 1
Ay 5
s ¥ §, yv wAwfal ¥

ww SR & feed Tl 9T AR



9 5 Written Answers

o @ ¥ frd wder Ry
% wrdTA o fawre fear ST W@
¢ | T5 TTwE) ¥ wrEcEt A

Group clashes in Auroville

3901. SHRI RASHEED MASOOD:
SHRI R N. RAKESH:

Will the Minister of EDUCATION
AND CULTURE be pleageq to state:

(a) whether it is a fact that group
clashes have been on the increase in
Auroville;

(b) if so, details thereof and the
reasons for the growing incidents of
group clashes in Au?avﬂle; and

(c) the steps taken by Government
10 get the things in order?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K, THUNGON): (a) to (c).
There have been a few incidents in-
volving different groups in Auroville
during the Jast two years, but it is
not a fact that group clasheg have
been on the incremse. On the other
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hand, the presence of the Adminis-
trator appointed under the Auroville
(Emergency Provisions) Act, 1080,
has reduced tension in the area.

It may also be added that the
Administrator does not exercise any
power under the Act to deal with the
law and order problems which are the
responsibility of the loeal civil
administration.

System for transfer of staff on
registered priority basiy

3802. SHR] ARVIND NETAM will
the Minister of RAILWAYS be pleased
to state:

(a) whether the Railway Board has
directed for adoption of a system for
registration of requests for the trans-
fer of staff and they are to be trans-
ferred on the basig of the priority so
registered and this has long back
been maintained in Bikaner Division
of the Northern Railway;

(b) if so, whether the priority so
maintained has not been considered in
the case of periodical transfers of
parcel/booking clerks;

(e) if so, the reasons therefor and
the aclion being taken to redress staff
grievances in this behalf; and

(d) if not, reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes.

(b) to (d). Periodical transfers of
staff are ordered on administrative
grounds and not necessarily based on
requests: of staff, and registration
thereof. Even so, to the extent feasi-
ble, adjustment of transfer is made in
order to avold hardship to staff,
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